
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH

cP-249(MrJ)/2018

SHITI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI RAVIKUMAR DURAISAMY
MEMBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 28.08.2018

NAME OF THE PARI'IES: Ricoh Lrdia Ltd

SECTION : 441 of the Companies Act, 2013.

For the Petitioner's side is not ready for disposal of this case, list this matter

on 03.10.2018.
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